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collected and will be laid on the Table of
the House as early as possible.

Buorden of Direct Taxation in Various
Countries of the World

10132, DR. KARNI SINGH: Will
the Minister of FINANCE be pleased to
state :

(a) the names of the countries in the
world where total burden of direct taxation
exceeds the total income of an assessee ; and

(b) whether there are laws which prohi-
bit such countries from expropritory imposi-
tion of such taxes ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C.
SETHI) : (a) Information is not available.
In India, the combined incidence of ncome-
tax and wealth-tax on higher levels of income
and wealth may in some cases exceed the
total income of an assessee,

(b) As regards ladia, there is no such
provision. In regard to other countries, the
question does not arise.

Decline in Crude output at Gaubati Refinery
vis-a-viz Three Ipdlan Oil Corporation’s
Refineries

10133, SHRIMATI ILA PALCHOU-
DHURI: Will the Minister of PETRO-
LEUM AND CHEMICALS AND MINES
AND METALS be pleased to state :

(a) whether it is a fact though the overall
quantity of crude oil refined at the three
Indian Oil Corporation’s Refineries at
Gauhati, Barauni and Koyali which wholly
operate on indigenous crude showed an
increase of s little over one milllon tonnes in
1969 as compared to that in 1968, the
Gauhati output of crude which was 813,714
tonnes in 1968 declined to 777,722 tonnes in
1969 ;

(b) if so, the reasons for the decrease in
the Gauhati output ;

{(c) the steps proposed to be taken to
correct the position ; and

(d) the steps proposed to be taken to
increase the overall output of the three
refineries as a whole during 1970 ?

‘THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
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CHEMICALS AND MINES AND METALS
(SHRI D, R. CHAVAN) : (a) Yes.

(b) The crude througb put of 777,722
tonnes at Gauhati Refinery even in 1969 was
higher than the design capacity of 0.75 m.t./
year. The shortfall of 35,995 tonnes in 1969
as compared to 1968 actuals, however, was
mainly due to:

(i) the emergency troubles in the turbo-
generator in the Refinery’s power
house and the inability of Assam
State Electricity Board to supply
additional power during April, 1969.

{ii) extended shut down of the Aimos-
pheric  Dustillation/Coking Units,
during August, 1969,

{c) Crude through put of 0.8 million
tonnes has been planned for Gaubati Refinery
for the year 1970-71.

(d) The three refineries at Gauhati,
Barauni and Gujarat can operate at 0.8, 3.0
and 4.3/4.5 MMT per year respectively.
However, the operation of Barauni and
Gujarat Refineries is linked with the avail-
ability of ciude from indigenous sources. In
view of pipeline limitation to transport more
than 2.2 MMT per year crude to Barauni,
the proposal of importiog a million tonnes
of crude and modifying the plant svitably
therefor is under active consideration.
Barauni and Gujarat Refineries are planned
for crude throughputs of 2.2 and 3.8 mt.
during 1970-71. The increase in throughputs
in the three refineries as planned for 1970-71
will be 0.556 m.t, over 1969-70 performance.
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Employees of Customs Department at
Cochin and Calcutta
10135, SHRI C. K. CHAKRAPANI :
SHRI P. P. ESTHOSE :
SHRI A. K. GOPALAN :
SHRI V. VISWANATHA
MENON :

Will the Minister of FINANCE be
pleased to state :

(a) the number of cases of denial or
promotion or confirmation of non-Gazetted
employees of the Customs Department at
Cochin and Calcut’a, sparately, for participa-
tion in the token strike on the ]9th
September, 196% ; and

(b) the number of persons who were
promoted or confirmed not with standing
their break in service for participation in the
token strike on the 19th September, 1968 at
the Custom Houses of Cochin and Calcutta ?
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C.
SETHI): (a) There has been no case of
deninl of promotion or confirmation or of
postponement of promotion of non-gazetted
employees of the Customs Department at
Cochin and Calcutta for participation in the
token strike on the 19th September, 1968,
However, in 17 cases confirmation was post-
poned in Cochin Customs House.

{b) The number of persons who were
promoted or confirmed notwithstanding their
break in service for participation in the token
strike on the 19th September, 1968, at the
Custom Houses of Cochin and Calcutta is
as under :

?usturn House No.of persons  Confirmed.

Promoted
Calcutta 50 45
Cochin 1 -

Appolntment of Collector In Department

of Customs and Central Excise, Cochin
10136, SHRI C. K. CHAKRAPANI :

SHRI P. P. ESTHOSE :

SHRIMATI SUSHEELA
GOPALAN :

SHRI V. VISWANATHA
MENON :

Will the Minister of FINANCE be
pleased to state :

(a) whether it is a fact that Collectorate
of Customs and Central Exclse, Cochin has
been functioning without a regular Collector
since over one year ;

(b) if 8o, the administrative expenses so
far incurred for payment of T. A, and D. A,
to the officers who were holding additional
charge since the post fell vacant and also to
their personal staff and others ;

_(c) whether Government have taken any
action on the representation received from
staff Association ; and

(d) if so, the action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P, C.
SETHI) ! (a) The Collectorate of Customs
and Central Excise, Cochin, was under the
additional charge of a neighbouring Collector
for over one year. '





